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(2) A statement showing reasons for 

delay in laying the above Noti* 
fication.

[Plait'd in I  ibraiy. See No. LT- 
5404/73].

E m p lo y e e s ' F a m ily  P en sion  (S ic o n o  
A m e n d m e n t) S chem e. C o \ l  M is ts  
F a m ily  P en sion  (A m e n d m e n t) Schem e 

an d  t w o  S ta te m e n ts

THE DEPUTY MINISTER IN THE 
MINIS! RY OF LABOUR AND RE
HABILITATION (SHRI G. VENKAT- 
SWAMY): I beg to lay on the Ta b le —

(1) (i) A copy of the Employees’ 
Family Pension (Second Am
endment) Scheme, 1973 (Hindi 
and English versions) published 
in Notification No. G.S.R. 186 
(E) in Gazette of India dated 
the 31st March, 1973, under 
sub-section (2) of section 7 of 
the Employees’ Provident Funds 
and Family Pension Fund Act, 
1952.

(h> A statement (Hindi and English 
versions) showing the reasons 

< for delay in laying the above
Notification.

(Placed m Library S*e No. LT- 
5405/7$].

(2) (j) A copy of the Coal Mines 
Family Pension (Amendment) 
Scheme, 1973 (Hindi and Fng 
lish versions) published in Noti
fication No G SR. 423 m 
Gazette of India dated the 21st 
April, 1973, under section 7A 
of the Coal Mines Provident 
Fund, Family Pension and Bornu 
Schemes Act, 1948.

(ij.) A statement (Hindi and Fnglish 
versions) showing the reasons 
for delay in laying th«* above 
Notification.

(Ptaced in Library. Sue No. LT- 
5406/73}.

12.06 Hf».
COMMITTEE ON PRIVATE MEM

BERS’ BILLS AND RESOLUTIONS

T h irtieth  R eport

SHRI G. G. SWELL (Autonomous 
Districts): I beg to present the Thirtieth 
Report of the Committee on Private" 
Members’ Bills and Resolutions.

12.6i lira.
STATEMENT RE: FOUR INTERIM 
REPORTS OF NATIONAL COMMIS
SION ON AGRICULTURE AND

SUMMARY OF IMPORTANT
RECOMMENDATIONS MADfr 

THEREIN

THE MINISTER OF AGRICUL
TURE (SHRI F. A. AHMED): I beg 
to lay on the Table a statement re
garding the submission of four more 
Interim Reports by the National Com
mission on Agriculture.

Statement

As Members are aware, the National 
Commission on Agriculture set up by 
the Government of India has been asked 
to make interim recommendations on 
such items of the Terms of Reference 
given to them as it may deem fit. The 
Commission has hitherto submitted U 
Interim Reports on different subjects. 
Copies of all these Reports have been 
nlaced in the Library of Parliament.

The Commission has presented today 
to the Government of India four more 
Interim Reports on the following sub
jects:—

1. Reorientation of Programmes of 
Small Farmers’ and Marginal 
Fanners’ and Agricultutal La- 
bourers’ Development Agencies.

2 Poultry, Sheep and Pig Produc
tion through Small and Mar
ginal Fanners and Agricultural 
Labourers for » supplement 
their income.
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3. Sericulture.
4. Social Forestry.

These Reports as well as the summary 
of the important recommendations made 
in these tour Interim Reports are placed 
on the Table of the Sabha.

I have directed that these recommend
ations may be examined urgently to 
enable Government to take further ac
tion in the matter.

Summary of the important Recommenda
tions made in the four Interim Reports 
submitted bv the National Commission 

on Agriculture.

The National Commission on Agricul
ture has submitted to the Government 
today foui more Interim Reports dealing 
with—

(1> Reorientation of Programmes of 
Smell Farmers and Marginal 
Farmers and Agricultural La
bourers Development Agencies:

(2) Poultry, Sheep and Pig Produc
tion through Small and Marginal 
farmers and Agricultural La
bourers for Supplementing their 
Income:

(3) Sericulture; and
(4) Socuil Forestry.

A summary of the important recom
mendations made in these Reports is 
given below;

I REORIENTATION OF PROGRAM
MES OF SMALL FARMERS AND 
MARGINAL FARMFRS AND AGRI
CULTURAL LABOURERS DEVE
LOPMENT AGENCIES

In its Interim Report on Reorientation 
of Programme* of Small Fanners and 
Marginal Farmers and Agricultural La
bourers Development Agencies, the Com
mission has, both from Ihe points -ot 
view of production and of reduction of 
poverty, suggested certain modifications 
in the existing schemes o f Small Farmers

Development Agencies (SFDA) and, 
Marginal Farmers and Agricultural La
bourers Agencies (MFAL) so as to fit 
them into the strategy of the Fifth Plan. 
It has recommended that the distinction, 
between SFDA and MFAL project ,̂ 
should be given up land in future each 
Agency should have a compact area, 
approach to cover the small formers* 
marginal farmers and agricultural la
bourers in its area of operation.

The basic approach to the programme 
of small and marginal farmers should be 
to improve their crop production. Assist
ance would have to be directed towards 
development and utilisation of irrigation 
facilities, introduction of water harvesting 
techniques, land development and adop
tion of improved technology of farming 
both in irrigated and rainfed areas In 
order to ensure a more equitable distri
bution of limited groundwater, consider
able emphasis has been placed on group- 
owned well system and community irri
gation, wherever possible, for the benefit 
of small and marginal farmers. Through 
consolidation, the scattered holdings of' 
small and marginal farmers are to be 
brought together to form compact blocks 
to enable preferential irrigation by the. 
State Governments.

The Commission has suggested that 
State programmes of irrigation develop
ment should be undertaken in areas where 
surface water schemes or large-scale 
groundwater schemes are possible, so as 
to benefit substantially the small and 
marginal farmers. States would also be 
expected to take up on their own, pro
grammes of water harvesting, «oil con
servation, etc. in the rainfed area* on 
a substantial scale. In order fhat farm
ers can take to improved fanning prac
tices and necessary technical guidance is 
available to them, the strengthening by 
State Governments of their extension net
work in the selected areas has been pro
posed. The Report has suggested the 
formation of as many Farmers' Service 
Societies as possible (recommended hi 
the Commission's Report on Credit Ser
vices for Small and Marginal Farmers 
and Agricultural Labourers) to make ^
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beginning towards the development of
an integrated credit structure.

The Commission has recommended 
the extension of the programme to J60 
Agencies including the existing Agencies 
and indicated the distribution of addition
al Agencies am«ng th<* States JEach 
^Agency ou an average js supposed to 
cover 70,000 small and marginal faimeis 
preferably in the ratio of 1 . 3 to con
form to the all-India pattern and to en
sure that the programme would have 
Jthe necessary tilt m favour of marginal 
farmers who are more numerous As a 
result of the extension of the progtamme, 
about 11 motion small and marginal 
farmers are likely to be covered during 
4he Fifth Plan. In addition, the invest
ment programme and the much more in
tensive crop production programme, both 
under irrigated and dry farming condi
tions, would give increased labour oppor
tunities to agricultural {labourers Since 
crop production alone may not yield in
comes sufficient to raise many small and 
marginal farmers above the minimum 

’need level, the Commission has suggested 
the supernnposition of subsidiary occu
pation programmes to be undertaken and 

1 financed sepl&fely on a substantial scale 
m such of the Agency areas Which have 
been included m the list of district? identi
fied for individual subsidiary occupations 
in its Interim Reports on Milk Produc
tion, Poultry, Sheep and Pig Production 
and on Sericulture. It has been recom
mended that the entire programme should 
be time^bound and target-oriented and 
implemented with a sense of urgency

The Commission haa estimated that a 
sum of Rs. 241 cjores would be re
quired in the Central Sector of the Fifth 
Flap %  -this programme. It has recom- 
mended future, the State Govern
ments should bear the cost of staff fk$- 
sidy to institutions and the cost o f staff 
of the Agpncy, the staff of the Farmers’ 
Service, Societies and additional extension 
staff c l  the State Governments in die 
project area costing in all Rs. 40 crores 
over the Fifth Plan period. Th« Com
mission has recommended the continual** 
of the (subsidy of 25 per ceaft o f  the cost

of investment to small tamers apd 33-113 
per cent to marginal farmers; ai the bame 
time, it has suggested ferta&n modifica
tions m the pattern of risk fund subsidies 
being given under SFDAjMFAL schemes.

II. POULTRY, SHEEP AND PIG PRO
DUCTION THROUGH SMALL AND 
MARGINAL FARMERS AND AGRI
CULTURAL LABOURERS FOR 
SUPPLEMENTING THEIR IN
COME

The Report on Poultry, Sheep and Pig 
Production through Small and Marginal 
Farmers and Agricultural Labourers deals 
with the need and scope for augmenting 
the production of eggs and poulhy, mut
ton and wool, and pork and pork pro
ducts by harnessing and developing the 
facilities available with the small <tnd 
marginal farmers and agricultural la
bourers. It has been observed that live
stock rearing has remained mainly as 
by-product industry of the rural orej in 
the country and it is practised as a *n xed 
farming complement alongwith crop pro
duction. Most of the people engaged m 
raising poultry, sheep and pigs in the 
rural areas belong to the category of 
small and marginal farmer™ and agricul
tural labourers The Commission feels 
that improvement m the productivity of 
livestock such as poultry, sheep and pigs 
and their raising through weaker sections 
of the population can be relied upon as 
a major instrument for effecting social 
change by improving the income of these 
people. Such a development would also 
offer great potentiality for providing em
ployment to the producer* and their 
family members and also to a number of 
village artisans Increased production of 
animal products such as eggs, poultry, 
meat, mutton and pork in the rural areas 
would also lead to increased home con
sumption of these products by the pro
ducers. thus ensuring better nutrition to 
these people. It has been recommended 
that these development programmes 
should be formulated on a package basis 
providing for all inputs such as bettfcr 
breeding and feeding, proper manage
ment, disease cofttrol, credit and services 
nuch as axleasibit, remunerative market
ing and other fecttities.
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tfefe Commission has recommended 
&at whtie formulating the size cf fhe 
|XMtty protraiijme in eadh district not
otify Aue consideration M ild  be si^en to 
marketing facilities bat it should also be 
ensured that as large a number of families 
as possible would be benefited. Each se
lected family should be assisted to start 
a poultry unit of 50 layers and that in 
each district at least 3,000 families of 
small god marginal fanners and agricul
tural labourers should be identified and 
enrolled under the programme which 
should be taken up in 167 districts cover
ing about 5 lakh families.

Programmes have been suggested for 
sheep development for improving the 
quality and productivity of sheep in re
gard to wool and aMtfton production by 
the small and marginal farmers and agri
cultural labourers. This is proposed to 
be obtained by gradual replacement of 
indigenous types of sheep with these 
people by crossbred progenies having 
exotic inheritance produced by the farm
ers themselvef and lor to a limited extent 
by supply of crossbred ewes and rams 
from other sources One hundred and 
forty districts have been recommended to 
be taken up for the sheep development 
programme, at least 3,000 families being 
assisted in each district This would help 
over 4 lakh families

The Commission has drawn attention to 
the fact that pig keeping is mainly in 
the hands of the backward communities 
and with tribals and that such pig breed
ers deserve specisft assistance tot nwprov- 
frife fh&r pig rearing practices. It has 
recommended that the main plarifc for 
improving the ecOnon&y of pig producers 
should be the refitaasroiat of mdHnUns 
pigs by crossbred pfcs* produced maiWy 
by the breeders themselves. II has bften 
proposed that about 2,000 families of pig 
farmers should be assisted in each district 
and that pig production programmes 
should be undertaken in about 100 dis
tricts which will help about 2 lakh fami- 
\W tb hntfftve fhefr economic t&iM.'

Po* the jp«>duetten and supply bf croW- 
brisa poulw?, *hee* and pip to «mtU^

pant fanners and agricultural labourers, 
the Commission has emphasised that in* 
tensive crossbreeding schemes should be 
implemented in selected areas where such 
work has already been found popular and 
successful. It has also suggested that the 
fanners selected for these poultry, sheep' 
and pig development programmes should 
be extended subsidy to meet fhe costs of 
capital expenditure such as purchase of 
stock, rearing upto production stage, hous
ing, equipments, etc. A total subsidy of 
Rs. 71.40 crores has been indicated dur
ing the Fifth Plan period

The Commission has laid special 
emphasis on organising these programmes 
on cooperative basis mainly consisting of 
producers belonging to small ind mar
ginal farmers and agricultural labourers. 
In view of their backwardness and low 
economic status, it has been recommended 
that Government and the credit agencies 
should liberalise the terms of financial 
assistance in the form of loans

HI SERICULTURE

The Interim Report on Sericulture 
deals with development of mulberry silk 
which accounts for about 79 per cent of 
the total silt production in the country 
and is concentrated in Mysore, West 
Bengal, Jammu & Kashmir and Uttar 
Pradesh. The Commission has suggested- 
a plan qf action and identified certain 
dptrfcts for the devcldi»mdht of sericUtttifi 
in these major silk pfbdiidrtg States as a 
first step towards modernising the sericul
ture industry, particularly keeping iii view 
its beneficial impact on the economy « f  
small and marginal farmers.

Hie Commission has Tecbmtwemfesl 
that instead of relying on (he devdopmesfc 
of sericnltute t&Md oft Wwat racfei, *  
phased programme should be taken up 
for the introduction of bivoltine hybrids 
in the irrigated mulberry irefcs of Mysonf, 
p&fticulferiy' Kofar and Chemiaiiatna, 
where the method of rearing bivoitiafc 
Igbrifls «*feiefcfcd‘ by tiuftht sertc-et- 
fUral Research arid Trelfti'hg 
could be followed.
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The enUr# area under sericulture in 

Mysore has been proposed to be covered 
during the Fifth Plan with the package of 
practices including new methods of leaf 
chopping, etc. developed by .he Central 
Institute as these lead to less mortality ol 
silk worms and a higher cocoon to leaf 
ratio. Further, cooperative chawkie rear- 
ing-cum-rccling units have been suggested 
in the villages where there are large 
groups of rearers. For raising mulberrv 
under irrigated conditions, the Commission 
has recommended that small and marginal 
farmers be given 25 percent Central 
subsidy on digging of wells under the 
sericulture development programme to be 
financed by the Central Silk Boatd.

A crash programme has been recom
mended in West Bengal to test the suit* 
ability of heat resistent strains developed 
by the Central Research Station Berham- 
pore, for their introduction on a wide 
scale through a phased extension pro
gramme. With the evolution of new 
races, the fanners could get four crops 
consi sting of two local and two bivoltme 
races in a year as against four crops of 
local races at present. Considering the 
scope for taking up mulberry cultivation 
under irrigated conditions in the districts 
of Bankura, Purulia and Birbh im, the 
Commission has emphasised that pilot 
field stations of the Berhampore Central 
Research Station should be set up in these 
districts to establish the suitability of 
mulberry cultivation and explore the 
possibility of introduction of bivoltine 
hybrids.

Jammu & Kashmir State is concentra
ting on univoltine races which give only 
one brood per year. The Commission 
has emphasised the need to undertake 
suitable research to Identify the races or 
strains which can be introduced in the 
State so as to raise three broods in a year. 
In order that the three-brood program m e  

Is adequately supported by a bush mul- 
tarry programme, surveys have been 
suggested to Identify suitable areas ia the 
Karewas in Kashmir Valley as also in 
Jammu.

In regard to Uttar Pradesh, it has been 
considered desirable to introduce bush 
mulberry provided the number of broods 
can be increased to at least three againrt 
two at present in a year. For this pur
pose, immediate steps to carry out applied 
research as also to develop bivoltme 
hybrids suited to the area in the State 
have been suggested.

The Commission has felt that the 
entire process starting from the raising of 
mulberry to the disposal of the raw silk 
should be taken up on an integrated basis 
for the purposes of credit support and 
for developing an economically viable 
programme of sericulture. It has indicat* 
ed that for achieving best results, func
tional cooperatives will have to be 
organised, which should get their finance 
from a single source for the cnthe chain 
of operations.

Endorsing the recommendation of »he 
Price Stabilisation Committee set up by 
the Central Silk Boatd for a Raw 
Material Bank at the Central level with 
regional banks in the major silk producing 
States to ensure a fair price to the 
primary producer and supply iaw silk to 
the consumer at a stable price, the 
Commission has recommended that the 
Central Silk Board should assist in finan
cing the operations of the regional banks 
as also in the setting up of the rhain of 
testing houses required to operate the 
price stabilisation system.

Employment potential in silk industry 
at the end of 1978-79 at the all-India level 
is estimated at 4 million, of which rural 
activities are expected to account for 3 
million. A quick survey to collect more 
reliable estimates of employment ia the 
silk industry has been suggested in the 
silk producing States.

IV. SOCIAL FORESTRY

The Interim Report on Social Forestry 
deals with farm forestry, extension fores
try, re-forestation in the graded forests 
and recreation forestry and has suggested
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48 action programme during the Fifth 
Platt, l i e  programme is designed to 
bring aociftl benefits to the population in 
the form of increased supply of fuelwood 
(thereby releasing cowdung for man
ure), small timber and fodder an well as 
-of recreational facilities.

The Commission has recommenced ex
tensive plantation on the bunds and boun
daries of the fields of the farmers
for which the forest extension units would 
develop the nurseries for the supply of 
seedlings. A pilot scheme for develop
ment of farm forestry has been recom
mended to be taken up in the Centtal
Sector in 100 selected districts—60 
districts in areas with advanced agricul
ture where fuelwood and timber arc 
scarce and 40 in dry and arid zones

Mixed forestry ha* been proposed to bu 
taken up on waste lands, panchayat lands 
and village commons in drought prone 
areas for which a survey of waste lands 
and village panchayat lands has been 
proposed for preparing land-use plans 
based on a village or a group of villages 
as a unit. Development of fodder *nU 
grass is to be an important component of 
mixed forestry so as to increase their 
supply and benefit the weaker sections of 
the population who may be enuoiin.ped 
to take up animal husbandry programmes 
Emphasis has. therefore, been placed on 
the organised production and distribution 
o f seed involving local farmers. The 
Commission has proposed that an area of 
one lakh hectares should be covered 
through pilot projects of mixed forestry 
in the Central Sector.

With a view to preventing damage to 
■agricultural crops, agricultural lands, 
roads etc. through wind erosion, the 
Commission has suggested the establish
ment of shelter belts in hot and f.rid 
areas. The programme is to cover one 
lakh hectares distributed among the 
States of Haryana, Punjab, Rajasthan. 
Uttar Pradesh. Madhya Pradesh, Andhra 
Pradesh. Mysore and Maharashtra with 
50 per cent Central assistance. In addi
tion, the Commission has recommended

planting of trees on tends on the sides of 
roads, canal banks and railway lines as 
a commercial investment with an annual 
target of not less than 8,000 km. of 
planting. Moreover, 3 lakh hectares have 
been proposed to be covered by re-fores
tation programmes m degraded forests 
with a view to increasing the .supply of 
fuel-wood and small limber and prevent
ing unauthorised removal from and 
easing the pressure on valuable commer
cial forests. To supply fuelwood and 
small timber for agricultural implements 
at fair rates, State subsidy has been pro
posed for the first IS to 20 years.

The Commission has advised that the 
State Governments should make a study 
of the problem of recreational needs of 
the urban areas and dedicate some forests 
or establish tree groves near such areas 
for recreational purposes. Moreover, 
green belts, aroun I towns and cities, 
wherever necessary, should also be creat
ed.

The Commission has laid jomiderable 
emphasis on .ippropri.’te training in ex
tension methodology and technology for 
officers selected foi implementing the 
programme. Agricultural Universities are 
al«o to include in their syllabi a course in 
sociol foresiry for the acricultural 
graduates. A large number of field 
demonstrations with the participation of 
panchayats, cooperatives and village 
school staff have been suggested for 
popularising social forestry. Field assis
tants are proposed to he recruited from 
the local people in the programme ereas 
to secure involvement of villagers. The 
Commission also recommends that 811 
social forestry programmes should be 
executed by engaging local labour and 
not through contract system.

For implementing the programmes 
during the Fifth Plan, a total expenditure 
of Rs. 80 crores is visualised, including 
the cost of extension organisation, 
research and survey. The share of the 
Central Government has been estimated 
at Rs. 34.50 croros.


